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COMMON ORDER

T.C.p. No. 1220/I&BC/NCLT/MB/MAH /2017
T.C.P. No, 1221/I&BC/NCLT/MB/MAH/2017

T.C.P. No. 1222lI&BC/NCLT/MB/MAH/20U

T.C.P. No. 1223/I&BC/NCLT/MB/MAH/2017

The Learned Representatives of both the sides are present.

From the side of the Learned Counsel for the Respondent/Debtor it is stated that

the Settlement is expected and is in progress.

In view of the Progress of the Settlement his right to file Affidavit may be

protected. No serious objectjon has been raised from the side of the
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Resoondent.' ?P["'b't
In view of the "Amicable

Bhaskara la Mohan
Mem (Judicial)
03.08.2017.

Settlement" adjourned to 1ls August, 2017.

M,K. Shrawat
Member (ludicial)
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